
 

Eastern Railway— 

3. Barasat-Hasanabad 
4. Rajgir-Bhukhtiyarpur 
5. Bhagolpur-Mandar  Hill 
6. Shantipur-Nabadwipghat 

Northern Railway— 

7. Rohtak-Gohana 
8. Barhan-Etah 
9. Akbarpur-Tanda 

 

10. Bhildi-Raniwara 
11. Nawanshahar-Doaba-Rahon 
12. Pathankot-Joginder Nagar 
13. Batala-Qadian 
14'. Kalka-Simla 

North Eastern Railway— 

15. Mathura-Virndaban 
16. Madosing-Mirzapur Ghat Section 

Northeast Frontier Railway— 
17. Mariani-Jorhat-Neamati 
18. Lataguri-Ramshai 
19. Barjeeling-Himalayan 
20. Tezpur-Rangapara North 

Southern Railway— 
 

21. Sagara-Talaguppa 
22. Nanjangud-Chamarajanagar 
23. Mettupalayam-Ootacamund 
24. Shoranur-Nilambur 
25. Bangalore City-Bangarpet 
26. Madurai-Bodinayakanur 

South  Eastern  Railway   (N.  G.  Sec 
tion— 
27. Naupada-Gunupur 
28. Rupsa-Talband 
29. Satpura Railway 
30. Purulia-Kotshiia 
31. Ranchi-Lohardaga 
32. Dhamtari Branch 

Western Railway— 
33. Chhuchhapura-Hankhara 
34. Krvsamba-Umarpada 

 

35. Jhagadia-Netrana 
36. Choranda-Motikoral 
37. Samni-Dahej 
38. Godhra-Uunavada 
39. Piplad-Deugadhbaria 

 

40. Joravarnagar-Sayla 
41. Champaner-Shivrajpur 
42. Dobhoi-Timba Road 
43. Broach-Nambusar-Kavi 
44. Chhota-Udaipur-Jumbusar 

 

45. Ankleshwar-Rajpipla 
46. Chandod-Malsar 
47. Nadiad-Pihij-Bhadran 
48. Nadiad-Kapadvanj 
49. Billimora-Waghai 
50. Morvi-Ghantila 
51. Bhavnagar-Talaja-Mahouwa 
52. Ujjain-Agar 
53. Morvi-Tankara 
54. Kunkava-Derdi 
55. Prachi-Road-Kodinar 

 

56. Talala-Delvada 
57. Hadmatia-Jodiya 
58. Ningala-Gadhada-Swami    Nara-

yan 
59. Than-Chotila 
60. Botad-Jasdan 
61. Fatehpur-Shekhawati-Churu 
62. Sanganer town Toda Raisingh 
63. Ghandhidham-New Kandla.) 

12 NOON 
CALLING ATTENTION TO A MAT-

TER OF URGENT PUBLIC 
IMPORTANCE 

LIST OF UNBEMUNERATIVE BRANCH 
LINE MIZO REBELS IN MAY ON A TRAIN 

CARRYING AN    ADVANCE PARTY OF 
TROOPS AND ON AIJAL TOWN ON JUNE  

16,  1967 
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THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): Sir, a 
party of security personnel on patrol duty 
was ambushed early in the morning of 
23rd May, 1967 by Mizo hostiles on the 
Silchar-Aijal road near Kolosib. There is 
no rail link between these two places. As 
a result of firing by hostiles, 15 security 
personnel were killed on the spot and one 
was seriously injured. He has also later 
succumbed to his injuries. The hostiles 
fled ^away before our reinforcements 
could reach the site of ambush. 

On the night of 16th June, 12 per-»ns 
were kidnapped by the Miso hostiles in 
different batches from some areas of 
Aijal town. The security forces ambushed 
a gang of hostiles and in the course of an 
encounter, ene hostile and one kidnapped 
person namely, Lelrinmawia, 
Superintendent of Industries, were killed. 
One Mizo hostile was also captured in the 
en-igounter. Three of the kidnapped per-
sons were also recovered in the same 
encounter. Another amongst the kid-
napped was released by the hostiles on 
the 17th June. 29 suspects have so far 
been apprehended in this connection. 
Two more kidnapped persons Jtave also 
been recovered. 

 

SHRI Y. B. CHAVAN: It is no use 
merely mentioning increasing in speed 
and decrease in speed. I do not want to 
take a complacent view of what m 
happening in Mizo Hills but certainly we 
are taking very firm steps and the recent 
activities, which they have intensified, are 
the result of certain steps we have taken. I 
would mention in this respect the 
regrouping of village population which is 
the moat important step—khas kadam, as 
you might say—and it is a very important 
step that we have taken in this matter. The 
idea was that in the Mizo hills the whole 
population is scattered in small groups in 
the hill area and what the M.N.F. rebels 
used to do i« to take advantage of the 
scattered condition of the population. 
They tried to terrorise them, get money 
out of them and they used to get supplie* 
also and it was difficult for the Security 
Forces to give them the necessary 
protection. Therefore it was thought that 
it is much better that we concentrate the 
population so that we can give them some 
security. That is why the whole 
population was regrouped along the 
Silchar-Aijal Road. This exactly has hit 
the rebels because they are not getting the 
necessary therefore they have become 
little more rash.     Therefore     they     
a*e 
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[Shri Y. B. Chavan.] trying to attack our 
Security Forces having som^ ambushes here 
and there and their attempt is how to 
terrorise the people loyal to the 
administration. All the persons, who are 
kidnapped, are servants or people connected 
with tlie District Administration there. The 
idea is to demoralise the people who are 
with the Government. Therefore they made 
these attacks on Aijal people. A legitimate 
question can be asked: 'How did they come 
to the bigger town and kidnap the people?" 
Aijal town itself is a very peculiar place. It is 
scattered in the hill areas and these people, 
in order to kindnap people, need not come 
from outside. They can stay in Aijal, even 
mix with the people because they are part of 
the p.ople, and quietly in the evening, under 
the pressure of arms, take away the people. 
On this particular occasion, we had some 
intimation that gome such attempt was 
likely to be made. Therefore anticipating 
this, we had also kept some ambushes round 
about Aijal. Therefore immediately after they 
tried to kidnap the people, we could force an 
encounter with these people and recapture 
some. I am telling these because this is the 
situation there. I must say that this is a 
serious question. I cannot say it can be free 
from certain difficulties.. (Interruptions) 
because our approach is two-fold—trying to 
get the support pi the people who are loyal to 
us, trying to cu'tivate our relations with them 
but trying to be firm with those who are 
trying to be disloyal to us. This will have to 
be the way of dealing with thse people and if 
we continue with firmness this policy for 
some time more, I think the results will be on 
our side. 

SHRI Y. B. CHAVAN: About those who 
have died, I have not got the information here 

but I am sure the local Administration 
must have given them compensation and 
if they are not given by now I will try to 
see that enough compensation is given. 

 
SHRI Y. B.  CHAVAN:   It is quite 

right.    Even   on  this  occasion  some 
arms were found and it is very well 
known that they are getting some arms 
from Pakistan. We have raised this 
question with Pakistan and Pakistan 
practically always repudiates this. The 
arms found are without any marking and 
they cannot be identified whether they 
are supplied from 'A' or 'B' country. That 
is the normal technique adopted by these 
people. We are very much aware of the 
sensitive character of this area and that is 
why we will have to have some national 
policy also there. 

 



 

DR. (MRS.) MANGLADEVI TAL-
WAR (Rajasthan): The Minister, has 
thrown light on the present situation and 
the Government's awareness and the 
action taken in this regard. I would draw 
attention to the press report in "The 
Indian Express' of 2nd Jun.—'Radio 
Peking lauds Mizo rebels' which says: 

"Radio Peking's open support and 
praise for the Mizo insurgents is 
viewed by official circles here as direct 
involvement of China in the armed 
rebellion in the Mizo Hills. 

"Though it was widely known that 
Chinese instructors were imparting 
training to Mizo rebels in guerilla 
warfare at about half dozen training 
centres in Chitagong hill tracts of East 
Pakistan, the Communist China h"d so 
far tactfully avoided any comment or 
statement extending any support to the 
rebels' movement." 

I would liks to know from the Minister 
whether this thing is true and, if it is true, 
in spite of the action to regroup the 
villages and giving them security and it 
was praised also sometime ago; in the 
report published on 9th April, 1967 this 
year, it says: 

"Today for these 50,000 Mizos, the 
dreaded midnight knock on their door 
is a thing of the past, the unlawful 'tax-
collector' does not make his 
appearance   .   .   . 

"True, the Mizo misses his ancestral 
home. But the peace and security he 
enjoys in the new surroundings and the 
economic opportunities he can look 
forwrd to are more than adequate 
compensation." 

Sir, I would like to know why, in spite of 
the fact that they are settled in those 
village group centres, the rebels are 
increasing in greater numbers, They are 
more aggressive. They go and take away 
the officers, not only one or two but 
many, and kill them. On the 19th of June 
ten officers of the security force were 
kidnapped. Also the local people were 
kidnapped.   So I would like to know 

from the hon. Minister whether the rebels 
are on the increase, whether they are 
getting more and more aid from China 
and whether they are getting more and 
more support from the neighbouring two 
countries that are hostile to India. 

SHRI Y. B. CHAVAN: Sir, the hon. 
Member has mentioned some Press 
reports. Sir, it is true and on some 
occasions we have also mentioned the 
fact that China is taking interest in these 
rebellions or armed conflicts wherever 
they did take place in India. This is their 
technique of developing revolutionary 
struggles in India. 

SHRI C. D. PANDE (Uttar Pradesh): 
They want to liberate India. 

SHRI Y. B. CHAVAN: And that is 
how they treat these troubles as liberation 
struggles. That is why this question 
becomes a little more important; its 
dimensions become a little more 
important and that we should take note of 
from the national security point of view. 
We are quite aware of the position that 
there are some Chinese instructors 
instructing some of these people in 
Pakistan. So we are quite aware of this 
position. There is also some sort of 
contact between the Naga hostiles and 
the Mizo hostiles and the contacts bet-
ween them are also developing. That is 
why I observed that we cannot take a 
complacent view of this matter which 
becomes a matter of national security. 

SHRI BHUPINDER SINGH (Punjab") 
: Sir, there was curfew on the night of 
16th June in Aijal town when the 
kidnapping incident took place. As stated 
by the Minister, the Mizo hostiles raided 
various houses in various localities while 
kidnapping twelve persons. May I know 
the circumstances under which their 
movement was not detected by our 
security forces anywhere in the town? 
Were our security forces on duty in the 
town that night? Was any of them found 
remiss in his duty? Has any enquiry been 
made in this regard? 
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[Shri Bhupinder  Singh.] 
My second question is this. Aijal town 

has besn the target of activities of Mizo 
hostiles on a number of occasions. Have 
the Government even considered thi 
desirability of cordoning off this town in 
order to prevent the entx-y and exit of 
armed Mizo hostiles in and from the 
town? Have they set up any chick-posts 
on the roads and paths connecting Aijal 
town with the area surrounding it? 

SHRI Y. B. CHAVAN: Sir, I anti-
cipated this question and had given 
certain information, that, even though 
there was the curfew, it was not necessary 
for these peopls to come from outside. 
They were based on the people. They 
lived with the people themselves, and 
taking advantage of it th:y whisked away 
pertain people in different comers of the 
town. It is not concentrated population as 
in the village group centres. It is not 
something like Delhi where continuous 
population centres are there. So that point 
has to b2 taken note of. We had some 
intelligence agency there in order to 
prevent this. We had ourselves kept some 
check-posts round about the town of 
Aijal, and that is why we could recover 
five kidnapped people that very night and 
we could kill one or two hostiles. So that 
i? the explanation to the first question. 

The other question was whether the 
town was cordoned off from other areas. 
Sir, I do not know what is understood by 
cordoning off areas. Now this is the 
administrative centre of the district You 
cannot cordon off the administrative 
centre from the remaining area. It is the 
centre of activity and it will have to be 
continued as such. But at the same time 
certain check-posts, etc. will have to be 
kept there, and they are kept there. 

SHRI S. S. MARISWAMY (Madras): 
From the replies of the hon. Minister it is 
not clear as to what is actually going on 
there. He says that some people come and 
stay there and later 

on they kidnap our people. At th*. same 
time there are reports that the Peking 
radio has opened a special camp to do 
propaganda in the same area where these 
Mizos are living. I want to know whether 
China's interest is vary much increasing 
in that area of late. If so, what are the 
other steps that we propose to take in the 
area to see that the people live there in 
peace  and security? 

SHRI Y. B. CHAVAN: About China's 
interest, I have already mentioned. The 
only question is that those people who 
are loyal, I mean the general run of the 
people, the rank and file of the people, 
will have to carry on with their 
developmental activity. We help them 
and that activity is also going on. 

 

SHRI Y. B. CHAVAN: China, as I 
said, is interested in thi Mizo hotiles. 
Likewise is Pakistan, and their inte 
rest in them shows that they would 
certainly like to have carved out some 
of the areas there so as to take them 
from out of the Indian State as such. 
That is why we will have to be very- 
alert in these matters and watchful 
about what they are doing. '1 
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SHRI Y. B. CHAVAN: At the present 
moment I have not got any information 
about it, but certainly the hand of 
Pakistan and that of China are in it, 
which is very dangerous, because their 
areas are nearest to our borders. 

SHRI A. D. MANI (Madhya Pradesh): 
Sir, the Home Minister said that the 
people who kidnapped persons entered 
the town unauthorisedly. May I ask the 
Home Minister, since Aijal town is a 
small town and the population is not 
large, why can't the Government consider 
the question of having identity cards 
issued for those vulnerable areas so that 
the security guards may know who is 
stationed in the town and who comes 
from outside for nefarious purposes? 

SHRI Y. B. CHAVAN: A similar 
system could be worked out for a group 
of villages, but such a system may not 
work in a town like that. All the same, 
this is also one of the suggestions and I 
might consider this. 

 

SHRI Y. B. CHAVAN: I think that is 
exactly the Objective with which "e are 
working and the hon. member has 
certainly put it  correctly.    Our idea is to 
isolate the hostile elements and 
consolidate the    others    and   enabk 
them to    become more fearless and take 
part in developmental  activities and at the 
same time try and control the position in 
the frontier. But as for sealing  of  the  
frontier,  it  is     more easily said than 
done.   It is a difficult thing.   We certainly 
have some check posts  and  I  think  we  
are  becoming more and more effective.    
I    cannot say that we are hundred    per 
cent effective.    As  for  the  regrouping  
of villages also we have to examine and 
go over these matters from    time to time, 
At the same time, you cannot completely 
ring round or isolate the entire population 
there from the main line of 
communication from Sylchar, Aijal  and 
Longju.    Naturally     they have to 
depend on agricultural operations.    They  
cannot  be  completely taken away from 
these areas.       So naturally it is a difficult 
and complex question where the     area    
between India  and Pakistan is concerned.      
I think this aspect of the matter has to be 
gone into in a little more detailed manner. 

SHRI OM MEHTA (Jammu and 
Kashmir): Sir, the steps taken by the 
Government so far have not proved 
effective in protecting the life and 
property of the people from these 
elements among the Mizos. So I want to 
know what more effective steps do the 
Government propose to take in order to 
protect the life and property of the 
people there. 

SHRI Y. B. CHAVAN: I quite agree 
that we have not succeeded hundred per 
cent here. We will have to consider what 
more effective steps 
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[Shri Y. B. Chavaa] we cap take.   But 
I cannot anticipate what steps we may 
have to take. 

SHRI CHITTA BASU (West Bengal): 
It was said that Lai Denga, President of 
the Mizo National Front, went away from 
that place with the connivance of some 
hostile country to a foreign country in 
order to make con acts with rebel Naga 
leaders and others. There is also another 
news item that he was not outside the 
country but he was within Mizo land 
itself. So my question is whether the 
Government possesses any information, 
any exact and positive information, about 
the whereabouts of Lai Denga at the 
present moment. 

SHRI Y. B. CHAVAN: I have certain 
information, but I do not think I can 
disclose it at this moment. I have to 
check up and counter-check .his in 
formation and I cannot disclose it now. 

SHRI      CHANDRA SHEKHAR 
(Uttar Pradesh): Is it not a fact that this 
Mizo question is not merely a law and 
order question but this phenomenon in the 
Mizo area, in Nagaland and in Naxalbari 
is part of a more sinister design? Is' the 
Gov-. ernment aware that while cer.ain . 
sections of our political life are wil-• 
lingly co-operating with efforts made to 
solve the problem, there are other 
elements in our political life which are 
unwittingly assisting the hostile elements 
in these areas? So, will the Government 
consider the desirability of convening a 
political conference of th a people of all 
parties in the country in order to go into 
the details of this question and to see how 
best to co-operate with the Government in 
dealing with this question, instead of 
merely asking questions in Parliament? 

SHRI Y. B. CHAVAN: What the hon. 
Member says is right, Sir. It is not purely 
a law and order matter. It is partly a 
political question. I have no doubt about 
that. I do not want to go against any 
political 

party. Thii matter concerns the Mizo area 
ani the Naxalbari question is a separate 
question, j. ha: e no idea of caJing any 
conference, but I would certainly 
welcome the co-opera-ion of all political 
parties. 

SHRI R. S. KHANDEKAR (Madhya 
Pradesh): The hon. Minister has 
conceded that this experiment of 
regrouping of vLlages tried in Nagaland 
has not proved very much of a success. 
May I ask him whether theMizos are 
waiting for a solution of the Nagaland 
quejtiun? Are the Mizos adoptiag the 
same tacti s as are adopt id by the Nagas 
thinking that if in the case of the Nagas 
the Government of India concede some 
of their demands to have a State either 
inside or outside the Constitution, then 
the Mizos also will be ab e to get some 
concessions from the Gov*-ernment of 
India by adopting these high handed 
methods? May I ask whether there is any 
relationship between he Mizo question 
and the Naga question and whether this 
Mizo question will also be finally 
decided along with the Naga question? 
Secondly, some days back there was the 
Pataskar Commission appointed and that 
commission was en rusted With the 
question of considering the formation of 
a Hill State in this area. What has the 
Government done with *he 
recommendations of the Pataskar 
Commission? Have they been accepted 
or rejected? How does the Government 
want to solve this problem of the Mizo 
rebels? 

SHRI Y. B. CHAVAN: , I will try to 
answer the last question first. As far as 
the reorganisation of Assam State is 
concerned, it inc-udes the Mizos' demand 
also. At the present moment the matter is 
under the consideration of the 
Government. I discussed this question 
with Members of Parliament from 
Assam only last week. We are convening 
a joint discussion among all the elements 
in Parliament and in the Assembly for 
discussing the different alternatives of 
reorganisation completely.    Naturally 
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we had suggested this proposal of a regional 
fedeiation which is there for consideration. 
This will be one of the important items for 
consideration. This is one part of it. I have 
made it clear that it is not our intention to 
discuss or negotiate with the people .he 
question of the Mizos. There is no question 
of negotiations with them as far as the Mizo 
matter is concerned. The Naga question has 
its own history and I do not want to mix up 
these two. 

S
H

RI Y. B. CHAVAN: It is true that these 
people go across to Pakistan and try to get 
some arms from there. They certainly are 
getting .hem. It is not true that we havie 
never succeeded in stopping them or 
catching hold of them, in many encounter's 
that have taken place we have done it and 
some Nagas and Mizo were also killed. But 
I do concede the position that they are 
getting supplies of arms from outside and 
this is the major problem. It is a major prob 
ern because of the nature of the territory or 
region there. We normally speak in terms of 
sealing of border. But it is more easily said 
than done. But our efforts are on the lines 
that I have already mentioned. They are 
getting arms and there is no doubt about 
that. The other question was   ... 

SHRI A. M. TARIQ: Supply of arms by 
Pakistan out of the aid from America. 

SHRI Y. B. CHAVAN: Yes. T have not 
got any definite information on that and 
unless I get definite information it is no use 
mentioning all these countries together. I 
have t* be very cautious when I mention the 
names of countries. I am certain that from 
Pakistan they are getting arms. Whether 
Pakistan gives it out of the aid she gets 
from America or China, I cannot say. But I 
know certain Chinese instructors we'-e 
noticed in the camps which are giving 
training to these Mizo people. Recency a 
group of Nagas went to China and our in- 
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[Shri Y. B. Chavan.] 
formation is that some of these people have 
returned from China to Nagaland again. 
Whether they brought arms or not it is not 
confirmed. That is also a matter for 
consideration. If I say that they brought 
weapons, I must be hundred per cent sure. 
These are matters which make this Question 
more important from the national point of 
view. 

SHRI NIREN GHOSH (West Bengal): It 
was conceded in Parliament by the late Prime 
Minister that foreign missionaries are very 
much active in these areas and many of them 
are undesirable. There are also reports in the 
Press that this type of people with outside 
connections have been active in these areas. 
These bave been proved in many»cases. For 
example, that George Patterson was a- foreign 
agent has been proved, who repeatedly went 
there. How he went I do not know. It is for the 
Government to say. These agents . bave been 
active in these areas and the arms that they are 
getting from Pakistan are American arms. I 
want to know whether it is a fact that the CIA 
has spread its net in this region in recent years 
and all this propaganda and talk of other 
activities are only just a smoke screen behind 
which they are carrying on their subversive 
propaganda and activities? That is a point 
which requires serious probe because various 
kinds of agents have been active in these 
regions. At the same time various reports have 
Come put in the Press and nothing has been 
cleared by the Government 80 far. 

SHRI Y. B. CHAVAN: We are certainly 
watching these missionary movements also in 
this area because the missionary element:? 
are there. I cannot deny that. Whether it is 
American or whether it is Chinese arms 
which are brought to fight against us, it is 
equally bad for us; so far I have not got 
evidence of American weapons but certainly 
we have got evidence of Chinese weapons. 
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